OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE (Hs): ¢

ORDER

The foliowing transfers & posting: ire being mzde in Officiaj exigency w

SN | Nam “
___ || of the Offic , Sl
1. Balraj Kundu Desg: Peon B'esg: Peon
! | EC 34246752 Role: Orcierly Role: Peor
Posting: In the Personal Office of Fosting: in th
[ Ld. Princinal District & Sessions | Distt: Ceniral
. Judge (His) THC

Distt: Ceriiral
THC

\ 7 | Vikas Desg: Pecn _[—}esg : Peor o
‘ | News: Appointed Role: Peon ) Role: Oirde
Posting: In the Ofice Fool, || Posting: i
; Admin-th Principal
; Distt: Cerrral (HQs)
THC Distt: Cenrrai
o L THC B
Non-compliance of the above direction: or immediately proceeding on leave shall he viswe i cor s
the erring official will be liable for suitabie disciplinary action.
Ne L /ADMIN-I/Cer+ -al/PaT/207 2 Dated, Delhi tis

Copy forwarded for information and nRcessary act-on to:-

PS5 to Ld. Principal District & Sessions iudge, Centre , Tis Hazari Courts, Dei=,
The Officer Concerned,
. The DDO/Accounts Officer/Assistant Azcounts Officer, Accounts Branch, ©

W N s

4. Dealing Officials, Personal File, Administration Branch- M, Central, Tis Hazari, Dain

5. Dealing Officials, Leave Seat, Accounts Branch (Certral), Delhi.

6. The Officials concerned.

7. Dealing Officials, Layers and ACR cell are hereby directed for necessary updation of eoao

BT Web Site Committee, Wipa/English, Tis Hazari Courts, Delhi for uploading ths
official Wabsite of the District Court




